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With reference to the above, I am directed to inform you that you have beengranted casuar reave on 09.09.2024 and 10.09.2024. During you, absence, the speciarludge, cBI, Addr' Court No.2, and in his absence, the speciar Judge, CBI, Addr. Court No.3 wiremain in charge of your Court and office.

HE GA ATI HIGH OU TATG WAHATI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

Smtr Jayashree Bora,
Jt. Registrar (Vigilance),
Gauhati High Court,
Guwahati.

H VII- 9 tr148 A7

Shri Utpal Rajkhowa,
Special ludge, CBI, Assam,

Additional Court No.1,
Chandmari, Guwahati 3.

IL
Dated Guwahati the ( Septembet, ZO24

Casual leave.

You r letter No. SPL/CBI-]/ ES Srr fiV p t_20 12 I 461 _ 47 t I E dtd. 03. 09. 2024.

Yours faithfully,

,t/l-
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_1. 
The Special Judge, CBI, Addl. Court No.2, Chandmari, Guwahati_3.

-2>The 
Special Judge, CBI, Addl. Court No.3, Chandmari, Guwahati-3.-)r tne pro]ect Managcr, Gauhati High Court.

]T. REG ISTRA (V GI N


